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THE MINISTER OF LAW AND
JUSTICE AND PETROLIUM AND
TCAM (SHRI H R. GOKHA-
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(1) A copy of the Report of the

for review of the

Ofl and Natural Ges Com-
mission,

Re. Diswisal © 204
of Chief Cashisr
8.B.1., New Delhi (St.)

(2) A statement (Hindi ‘and
English versions) explalhing
the ressons for not laying
the Hindl version of the
sbove Report cimyltaneously;

{Placed in Libravy, See No. LT—
8971(72.]

——
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STATEMENT RE DISMISSAL OF
SHRI V. P. MALHOTRA, FORMER
CHIEF CASHIER OF STATE
BANK OF INDIA, NEW
DELHI

THE MINISTER OF FINANCE
(SHRI YESHWANTRAO CHAVAN):

Mr, Speaker. Sir,

Hon'ble Members have not more
than one occasion evinced desire to
know the details of the circumstances
in which Shri V., P. Malhotra, former
Chief Cashier, State Bank of India,
Parliament Street, New Delhi, has
been dismissed from the bank's ser-
vice. I had already informed the House
that the State Bank of India bad

fect from the 10th November, 1972
The facts leading to his dismissal are
az follows:—

The State Bank of India issued
letter containing e statement of charg~
eg to Shri V. P, Malhotra, Chiet
Cashier in its Parliament Street



